
In the Central Administrative Tribunal 
Calcutta Bench 

OA N9.610 of 1997 

Present : H.n'hie Mr. L. PrkayaStha, Judicial Member 

Smt. Baniprava Iarua & Anr. 

Vs, 

Defence 

For theApplic ant 	: MrS. 

For the Respondents: Mr. S.K Dutta, L&. Advocate 

Late of Order : 24-7-98 

ORDER 

To—day is fixed for appearance of the respondent no.3 Chief 

En!ineer, Eastern Ccinmand, Fort Wjlliam, Calcutta 49*ii.*r personally 

with relevant records. 14. Advocate Mr. Dutta for the respondents 

submits that respondent n..3 Chief Engineer is enaed in official 

business; thereby he is unable to came ti-day. However, c.nsiderin 

the submissions of 14. AdvocateS of b.th the parties , appearance of 

the respondent no.3 Chief. Engineer, Eastern Cemmand is hereby dis-

pensed temperarily.Yt-On perusal of eQords;  it.SjUfld that his 
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presence is required., S., dse is adjourned t. 5.11.98. 

2. 	Plain copy of this order be handed over the parties. 

( D. Purkayastha ) 
Member(J) 
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